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mmﬁea at Wagha Border for persons
Crossing Over

1027. SHR] A. SENAPATH] GOUN-
DER: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether ex-Chief Minister of
Punjab had  written letters to the
former Home Minister and the former
Defence Minister asking for adequate
facilities to be provided at the Wagha
border for persons crossing over to
India; and

(b) it go, the action taken thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA): (a)
and (b). The former Deputy Prime
Minister and Home Minister had Tre-
ceived a letter from the former Chief
Minister of Punjab regarding improve-
ment of facilities for travellers at the
Wagha-Attari border. Proposals in
thig regard are being processed in
cornisultation with concerned authori-
ties, including the State Government,

Ptoble;hg of Villagers of Amritsar and
Ferozpur Districts who Live Across the
. .Petence Drain

 1028. SHRI L. S. TUR: Will the
. Minister of- DEFWCE be pleased to
state:

1 {8) Merhahme@tthamo-
blemg tm by those. villagers of

'MINISTRY OF DEFENCE

- observed by the Policg it invent

Punjsb, who have to iw& ‘ACTON m
- defence drain on which there. are
Dm:hcauy no bridges; and 3

(b) if so, the action
Zovernment of India to wr,
up the required bridges for c:vﬂian
purposes?

taken by
urgently put

THE MINISTER OF STATE IN THE
(SHRIL
C. P. N. SINGH): (a) and (b). A
number of bridges have been provided
at suitable intervals on the Defence
drains in Amritsar and Ferozepur
districts in Punjab to enable the vil-
lagers to conveniently cross the drains.
Bridges are not constructed or per-
mitted to be constructed at places
where such constructions would not be
in the national interest.

'Review of Timely Attendance of
Officers

1029. SHRIMATI RAMDULARL
SINHA: Will the Minister of }MOME
AFFAIRS be pleased to state whether
it is a fact that in the Centre there
is no system of review of the timely
altendance of the officers and emnploy-
ees as it obtalied in pre 1977 days?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI P. VENKATASUB-
BAIAH): Government has always been
insisting on timely atiendance of the
officers and employees and there is also
a system of marking attendance at the
time of arrival at, and departure from, A
office, for cffice’ staff. Instructions
stressing the need to observe punctua-
lity in attendance have also been issued
from time to time. The last such in-
structions were issued in April, 1978.

Investigation 'of Criminal Complalnts
against Officers of Invesﬁeuting
_Ageneles®

1030. SHRI K. P. UNNIKRISHNAN.
Will the Minister of HOME AF!‘AIﬁB
be Pleased to state:

" (a) the nerms - and rulés itwu‘ny‘,






